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Schemes Implemented by Directorate of
Marketing and Inspection

3621. SHRI K RAMAMURTHY : Wwill
the Minister of RURAL DEVELOPMENT
be plzased to state :

() jhe nature and apmber of schemes
being implemented by the Directorate of
Marketing and Inspection for quality control
and regulation of markets of agricultural
produce in order 10 epsure remuneragive
prices for agricultural produce ; and

(b) the names of other ageneies which
are also implementing such schemes ?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT

(SHRI HARINATHA MISRA) ; (8) The |

important quality control schemes imple-
mented by the Dircctorate of Marketing
aad Inspection are as uader :

() Schemes for compulsory quality con-
t-ol of agricultural commodities before
export ;

In order to promote export trade of agri-
cultural produce by ensuring quality pro-
ducts to the importers, compulsory grading
before export is carricd out in respect of
agricultural commodities for which the
Directoratc has bceen designated as the
inspection agency by the Ministry of
Commerce.

(i) Schemes for voluntary grading of agri-
: cultural commodities for internal
trade :

With & view to making available agsicul-
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tural péoducts of purity and quality to the
consumers and easuring better prices to the .

producers, voluntary grading of agricultural
commodities under ‘Agmark’ is -carried
out by the Directorate under the provisions
of Agricultural Produce (Grading and Mark-
ing) Act, 1937. .

(if) Scheme for establishment of grading
' centres at producer’s level :

With a view to securing an adequate
return to the producer-sellers, the Directo-
rate has been instrumental in setting up of
grading centres at producers’ level in various
States/Union Territories on a pilot basis.

(i) Administration of Meat Food Products
Order, 1973 :

With a view to eunsuring quality control
and hygienic manufacturing conditions of
meat food products, Meat Food Products
Order, 1973 is being enforced throughout
the country by the Directorate.

Regulation of Agricultural markets isa
State subject, However, under the scheme
for development of selected regulated mar-
kets, central assistance at the prescribed
rates is granted to the States/Union Terri-
tories for development of agricultural
markets handling important commercial
crops, those located in command areas and
terminal markets for fruits and vegetables.

(b) Some of the important central agen-
cies engaged in exercising quality control
on agricultural commodities are :

(i) Ministry of Health and Family Wel-
fare.

(i) Export Inspection Agencies of the
Export Inspection Council,

(ii) Food and Nutrition Board.

(iy) Indiap Standard Institution.

(v) Directorate of Vanaspati, Vegetable
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Implementation of Rural Development
-and Employment Generation Programmes

3622, SHRI K. RAMAMURTHY : Wil
the Minister of RURAL DEVELOPMENT
be pleased to state :

(a) the action proposed to be taken on
the unsatisfactory implementation of rural
development and employment generation

‘programmes and distribution of foodgrains

under the National Rural Employment Pro-
gramme ; and

(b) the States which are responsible for
this state of affairs and how this is being got
over ?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI HARINATHA MISRA): (a) and
(b). While the overall implementation of
Integrated Rural Development Programme
and National Rural Employment Pro-
gramme has been satisfactory, some States
have lagged behind in implementation of
these programmes. Necessity of stepping
up of the performance under the pro-
grammes has been emphasised on concerned
States/UTs. and they have been advised to
improve the pace of implementation of the
programmes so that the targets fixed are
fully achieved. Implementation of Rural
Landless Employment Guarantee Pro~
gramme (RLEGP) has commenced only
recently. :

A statement indicating the employment
generated and foodgrains distributed to
different states under NREP during the year
1983-84 as per reports received so far is
enclosed. Distribution of foodgrains to
workers under NREP was not satisfactory
in some States. It has now been decided
to supply foodgrains under the programme
at subsidised rates. It is expected that the
position will improve and the foodgrains
will be distributed to workers as per the

prescribed norm. )





